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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART-II

(General information relating to legislative and other matters)
Friday, 03 March, 2023/, 12 Phalgun, 1944 (Shaka)

No. 96
DETENTION OF MEMBER

Hon’ble Members are hereby informed that following message dated
26.02.2023, addressed to Hon’ble Speaker has been received from DIG/Head of
Branch, Central Buereau of Investigation, Anti Corruption Branch, Government of
India, CGO Complex, Lodhi Road, New Delhi-110003 :-

“It is intimated that CBI has arrested Sh. Manish Sisodia, MLA, Delhi Vidhan
Sabha and Dy. CM, GNCTD during the course of investigation in case RC
S53(A)/2022/CBI/ACB/Delhi on 26.02.2023 at 07.15 PM.”

Raj Kumar
Secretary



